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qEF TREgH i ST A

TE faeett, 24 weady, 2026

FT.T. 974(SF).— FE1T TTHT 7, I TR AT, 1956 (1956 F1 48) (B =0 =05
TETA I<h ATSTHAAT FglT TAT ) 0 1T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieagd
T TSN HATAT HT ATIG=AT HeAT F1.377. 4027 qri@ 02/09/2025, ST AT o TSI, FATETI,
AN |, @0 3, IUET (i) H TR &1 T2 °fF, FRT AT TS T & ATGSN forer § NH752D F ..
129.780 & fF.#T. 136.900 TF * TS TSTHN % (HHI (FTETHIA [/ AT A HT a1, M), LA,
T ST TATAT & [0 39 ATIG=AT § IUaE A=t § e qff &1 o7 F37 F oae swera #ir
I 67 o ;

ST ITh ATERLAAT 7 AL Ih ATTHAH T T 3F il ITLTT (3) o ref= arra 09/09/2025 v
“;ft &, 09/09/2025 T “afAa ATFRT” 2t W TRt BT o ;

STerfeh FEAH TTTETT 1 &7 3T % dgd aTa< AT 918 g% &, o 9 fo=me 3 m & i saer

3T = T Rae fBFar T,

1345 GI/2026 (1)
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S FerH ITTARTE 7 3 SATATHaw T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AIAT
IR

A AT, Feald TLHIT, TETH TR T I OIS TTH &7 ST T AT I ATAaH 6T g7 39
T ITETT (1) BTN T&T ATRAT T TANT FLd g, Tg FTIUIT FIdT g 1o S<h AT § A2 IH F1 (@<
ERIEEEAEIME L RERIRC TG  EAU

AT AT, el T TLHIL, Ih AT il T 3 T ITLTT (2) % ATHALI H Tg TTTOIT Fedl g o
TH ATAGAAT o TSI § THTAA T, I AqqAT | AT i ot fAeeat & 4= grae areafeas s 8
Feal T geae § [Afgd gr Srust |

EEvl
T TILT TS o AT forer H§ NH752D % .41, 129.780 & .51, 136.900 = oI o1sie T ST aret
AT AT qaT g3=7 T2a fFaem|
TS T ATH: T T IECEIEICREICE
wAE || e g a | gErdr s st/ Raag AReat 1 9
e T | e THTL THid || &R
(FRAT
®)
1 2 3 4 5 6
ATIF T AT AT
T T ATH: STaST B
1 103/1 EEl F 0.037||feeT foaT airer, A7 foaT T, st foar
103/1
2 1032 A=Y Fir 0. 23| foaT aferar Fme
103/2
3 104 GEEARL] ATAT 0.087|[7eT waeT amae
104
4 106 GEEARA] 1T 0.014|[weT wer e
106
5 107/1/2/1 ||fA=fr AraTET 0.01 aT{ﬁﬁTﬁﬁﬂTﬁTﬂg
107/1/2/1
6 107/1/2/2 ||f=fT Fir 0.01|[amy foraT FfSr e
107/1/2/2




[T [I—ave 3(ii)] T T TSI ; STHTETI

7 107/1/4 Fr 0.035|[€re forar smg e, ary far afsmr e
107/1/4

8 107/2 F 0.066|[@TsT faar T fme
107/2

9 107/3 Fir 0.063|[qHaT AT ATATHRT THIITE 319 JaT ATATET
107/3

10 107/4 FO 0.02|[wr=H T faaT ary e
107/4

11 108/1 T 0.027|[xrerer foraT HistT, HT 34T TSt
108/1

12 108/2 F 0.144||F1 =T TirET 7iEm e o Ja
108/2

13 108/3 Fo 0.017|[xTerer fOraT FTsMY, HT & Jisit
108/3

14 108/4 F 0.052|[xreher foraT wistt, AT & Jistt
108/4

15 109/1 Fo 0.05|[TTeher AT HIStt, HAT &t /st
109/1

16 109/2 F 0.14{[FaT= foaT g
109/2

17 109/3 F 0.06|[ZTeRer ToaT HISTT, §T =@t /st
109/3

18 110/1 For 0.09|[Ez foar a1, F&aT fuar ars
110/1

19 110/2/1 F 0.065||sTea foaT arferaT 2T
110/2/1

20 110/2/2 F 0.052||7wy fuar erferaT argar
110/2/2

21 110/3 FiO 0.092||s=T foraT A=Y
110/3

22 110/4 F 0.036||ertfaeTer faaT #re] 2TgaT
110/4
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23 110/5  |[f¥sfT F 0.13||sxT foaT A==
110/5

24 110/6  ||fsfT F 0.038|[arg =aT FTe] ZTGAT, AT TAaT Tl AT
110/6

25 110/7  |[¥sfT F 0.049||s7 T foaT F1ef IT8dT
110/7

26 110/8  |[f¥sfT FT 0.05|[7q AT T ITHT
110/8

27 112 GRS T 0.421|[Hex T3eT T
112

28 113 GRS ATAT 0.019||7eT TaeT &
113

29 114/1  |fsf T 0.214|[#rare foraT gik
114/1

30 1142  |[¥sT F 0.087|[7zrer o wrferaT
114/2

31 114/3/1  |[f_sTT F 0.088||gferaT argHT fUar ot 2T=aT
114/3/1

32 114/3/2  |[fAsfT F 0.102||qfSrT FT=HT AT gaTe 318
114/3/2

33 114/4  |FsT EdEl 0.114|[weher foar e
114/4

34 114/5/1  |[fAsfT F 0.036||gfer=T aTgAT fUaT gHT 12T
114/5/1

35 114/5/2 ||t For 0.094|[qfSraT =T=AT AT ga1= rgdr
114/5/2

36 115 EEL For 0.526|[weher foar e
115

37 116 GRS GEED 0.009||7eT T3eT T
116

38 173 [GEL F 0.01 || T At o

173

[PART II—SEC. 3(ii)]
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39 174 EELl Elk 0.405|[feg ST 79 @TET, T foar 79 @t
174

40 175 ECAEA] AT T. 0.014|9rrerfrT
175

41 176 RECAEA] LRk 0.954|[HeT g9 AT
176

42 177 RECAEA] CIEIE 0.104|[FeT g9 g9
177

43 185 ECAEA] ARTETET || 0.078|[Hex Te9r oarrae
185

44 187 EEL F 0.07|[wTTett o aT A==
187

45 188 rearal FT.5T 0.006|[#eT g=9T a9
188

46 199 RECAEA] LRk 0.025|[HeT g=9T T
199

47 201 KELl Edkl 0.828|[7TT =T farf#ir =7 &ty foar fawfeT #=7
errer o faefEi fe &g foar Az d=t
S o e fe7 werer foar T d=1
FEEATIONT

201

48 203/3 ||t For 0.004|[sraer foar A1 Ta«t faregar aryg
203/3

49 203/4 IGEil

E

0.126|[gf=aT faaT an e sreeaiawta
203/4

50 203/5 EEil For 0.399|[srT fUar am frre, afear fuar an /e
EESISERIR

203/5

51 204 EEil F 0.339|[z=rfErT foaT B A9 foar =we wafe foar s5=
204

52 205/7  ||Fsh F 0.016||fa=T=T foraT IHeT J3er foar gesit e
FEEATaOn T

205/7
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53 205/8 ||t Fr 0.035|[aw foaT JweT e sreeaiaeoia
205/8
54 206 ECAEA] Eaeal 0.009|[7ex T=9T 9TE=T
206
55 207/1 EEil Fir 0.061|[aTgf=aT ffivrTe fUar asife FiRTTe seeaqran
207/1
56 207/2  |[f=shr FO 0.126|[gastr f&TTe foar asrfan fme sEearatT
207/2
57 207/3  |[f"sh i 0.178|[dreT fEivmre foar asttee e sreediaeet
207/3
58 208 EEi F 0.384||% fOaT & sTgeaiawei
208
59 209 LFTL FT.5T 0.093|[wear g=er 9rTE=
209
60 210 RECAEA] qTAT 0.134|[7eT g9 g
210
61 211 EEil For 0.641||errfra sraT FfERT e Tt foraT FafEiT e
211
62 212 ECAEA] TTET 0.013|[wex g2t grE=
212
63 213 ECAEA] FFTFT 0.586|[wexr T=er 9ITE_T
213
64 236 rearal IEERERS 0.764||eTrerhrT
236
65 237 ECAEA] AT.FT. 0.202|[wexr J=er gITE_
237
66 245 RECAEA] ST 0.011|[7eT T=9r 9rTe=T
245
67 252 ECAEA] FT.FT 0.004|[wer g=er 9rTE_T
252
68 253 [GEL F 0.007|[Srg ToraT arstfesT, =g foar TstieT

253

[PART II—SEC. 3(ii)]
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69 254 F 0.022|[wferaT foaT FferT S
254

70 255/1 F 0.004|[sr=wTer foaT srferaT, araw foar swrierT, Jredy s&r
T et O FrferaT 19 foar et
255/1

71 256 GEED 1.938|[7eT Ta9T oTE
256

72 257 UL 0.251|[7eT TaeT &
257

73 258 AT 0.225([7eT TaeT «Tae
258

74 262 F 0.19|[fE 3T A FeT HFHAT UaT g FaiT
262

75 263/3 For 0.065|[dqTA AT foaT T STHIR sTgeaiaoi
263/3

76 263/4 F 0.243||FA T fUqT 1 STHIY Sgeaiaiia
263/4

77 269/1 Fo 0.005|[HATERT a1 HIHSIT STHT AgEqiaoiia
269/1

78 269/2 F 0.063|[xTsrer TOaT AT STHY AEEq a0y
269/2

79 269/3 F 0.068||F T TIaT | STHT Tgedia oy
269/3

80 270 F 0.05|[TmT fUaT gierT sreeaiaia
270

81 274 ALALHT. || 0.247|[WeT T9r oTHA
274

82 275 Eakcar 0.001|[7eT Jer amae
275

83 2771 F 0.183|[TmT fodaT gierT sreearazeiia
277/1

84 277/2/1 F 0.093||drferaT faaT Ter
2771211
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85 277/2/2 ||FsT F 0.146||srar= o areg, fefear foar areg Gz oar areg
RECEEEIEIERISEREIEIS
277/2/2
86 278 RECAEA] qTAT 0.204|[FeT g9 e
278
87 279 ECAEA] TTEdT 0.943|[7ex J=9T 9Ta_T
279
88 280 RECAEA] FT.T 0.199|[wear T=er gITE=T
280
7o T T HGST
89 255 RECAEA] ATAT 0.036|[we J=er gmTE_
255
90 273 [GEL FT 0.231|[mTet =T foar g=ar
273
91 274 RECAEA] .. 0.194|[wexr g2t 9ra=
274
92 278 EEil F 0.05|[ATfra foar wia=ar
278
93 279 EEl F 0.055||@fera foaT ST, Trorer foraT ST, TrarertenT
TOaT ST, qetaTe fererar st S foar
THTEAT
279
94 280 EEl F 0.021|{aTferaT faaT i
280
95 283 rearal FT. . 0.073|[we g=er 9rrE=
283
96 284 ECAEA] q=F 1.26|[FeT T29T gTET
284
97 285 RECAEA] .. 0.022|[7e T=9r e
285
08 286 ECAEA] .. 0.092|[wexr J=er gITET

286
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HTLA T TST9A ©

HHTYTLU

99

287/1/2

0.044

S ————

287112

100

287/2

0.084

faferm foar #=fag
287/2

101

287/3

0.035

TTeR9T O AT AT T8N TeHT
287/3

102

290

0.08

AT Toar T
290

103

291/1

3 3| B 3P| D

0.062

foreT gaf
291/1

104

291/2

E

0.041

STRTET 9fd FgTge "t
291/2

105

291/3

E

0.107

TARAT R g, e T 2w, T R
efrae, T T 2, o R g, s
foraT g

291/3

106

301

0.01

T 29T QTTET
301

107

356

0.003

T T29T 9TET
356

108

358

0.002

ATt AT g, it [oar gaeT, ae faar

HEAT
358

109

359

0.119

T T29T QTTET
359

T T ATH: FHeaT

110

22/2

0.004

REEEAECIEIERIECEIRII
22/2

111

23

0.037

TToter ToraT gafei, awat foar gate, fae foar
foar gafT

23
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112 |24 GRS T 0.024|[we JaeT e
24

113 ||125 TS AT 0.055|[@eT Taer TaeT
25

114 ||26/1 EEil F 0.113|[= =T foar FT=RERT, FFq aT AR, JEAT
26/1

115  |[27 [GEL Fir 0.066|[TT¥=ws [oqr STferaT @fear
27

116 ||3 TS ATAT 0.115|[@eT J3er «Ta=
3

117 |[39/9 [EEL Fir 0.001|rferaT foaT dr=m afe=r
39/9

118 |4 EEl F 0.31|[sF=Ter foar At afear
4

119 ||40 [EEL F 0.005|[Ter=r== =2 faar aferaT
40

120 ||43 GEEARL] ATAT 0.248|[7e TaeT aTaeT
43

121 44/1 [GELl F 0.071|[F= T foaT aTsie T GXIet sgeaia oy
44/1

122 |[44/2 [GELl F 0.079||#<e fOaT AT WISt Ageaiaeuiiy
44/2

123 ||45 GEEARL] ATAT 0.015|[7eT TaeT amae
45

124 |49 EEL F 0.007|[STRTET aaT ST, & o T ST
49

125 ||5 BEL O 0.016|[F=er faar fgadaT @t
5

126 |[50 IGEl F 0.231|[7Her foar T
50

127 |51 EEil F 0.222||Fw=T foar «fer

51
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128 |52 F 0.247| (@ foar saT
52

129  ||53 F 0.41|[srereft foraT e
53

130 |54 F 0.068||THer faar T
54

131 ||6/3 Fir 0.004|(wTaT faaT gafaT @fzar
6/3

132 ||6/4/1 F 0.005|(gaT foar FafET afzar
6/4/1

133 ||6/4/2 e || 0.005|5a&T faar gafer afear
6/4/2

134 ||63/1 i 0.023|[a=T foraT fEadar
63/1

135  ||63/2 F 0.045||f&=rer foar fgadar
63/2

136 |63/3 FiOr 0.114|=fEr foar fRadar
63/3

137 ||64/1 FO 0.127|[\Terstt foar gastt =i
64/1

138 ||64/2 sratEE || 0.139||awsiT faaT gasht @fear
64/2

139 |65 ERGIES 0.017|[7ex Taer &
65

140  ||66 TTET 1.513|[7eT T=9T emET
66

141 67 T T 0.001|[7eT Taer &

RE2ES 67

142 76 F 0.001|[m=rfEeT foraT =91, ATt foqr =ur, ffiw faar =ar
76

143 |[77 Earcal 0.001|[7eT Jer amae
77
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144

78

EEil

£

0.045

Trorer foraT gafeT a=dt foqr gatenT faef foar
o gateT

78

145

81

0.051

ot a9 LR "E T
81

146

83

0.024

oot a9 LT "E T
83

147

84/2

0.044

QAT foar st
84/2

148

84/3

0.016

TST FIAT Aerar gadr
84/3

149

85

0.027

T T29T 9TTET
85

150

86

0.263

gateraT foar ArfEeT T AT qrtERT areft
86

151

87

0.039

T T29T 9TET
87

152

88

0.964

T T29T QTTET
88

153

89

0.243

FferaT O aT FheT ATqTeT
89

154

90

0.02

T T29T QTTET
90

155

91

0.007

Tt foraT FRRET, o foar aiEn
91

T T AT FIeATS

156

0.401

T TI9T 9TET
1




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 13

157 |12 EEil F 0.013||fer=T foar afsmr
2
158 5 ECAEA] FT. . 0.029|[wexr g=9T 9rTE=T
5
159 6 RECAEA] FT. . 0.03|["rex T=9r amEe
6
160 ||7 EEil FT 0.025||TTferaT faaT T @S AT sTgeaiacei
7
Total||24.341

[®T. T. NHAI/PIU/RTM/BTT/2025/3D]
g rHiET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th February, 2026

S.0. 974(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 4027 Dated:02/09/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH752D in the stretch of land from Km. 129.780 to Km. 136.900 in the district of Jhabua in the state of
MADHYA PRADESH.

And whereas the substance of the said notification has been published in “Free Press” dated 09/09/2025 ,
“Dainik Bhaskar” dated 09/09/2025 , under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH752D in the stretch of land
from Km. 129.780 to Km. 136.900 in the district of Jhabua in the state of MADHYA PRADESH

State: MADHYA PRADESH ||District: Jhabua
SIL. No. || Survey/Plot || Type of Land || Nature of Land Areal|Name of Land Owner/Interested Person
Number (in
Hectares)
Lt )L 2 | 3 L 4 [ 6 |

|Taluk: Meghnagar |

|Village: Bawadi Fare |

1 103/1 Private Agriculture 0.037(|Tita S/o Pangla, Nathu S/o Pangla, Mangli
D/o Pangla, Rewa D/o Pangla, Sangeeta
W/o Pangla, Makani D/o Pangla, Iliyas
S/o Pangla

103/1

2 10372 Private Agriculture 0.23|[Parsing S/o Saliya singad
103/2

3 104 Government Nala 0.087||Madhya Pradesh Government
104

4 106 Government Ka. Ka. 0.014{|[Madhya Pradesh Government
106

5 107/1/2/1 Private Residential 0.01|[Bapu S/o Tejiya singad
107/1/2/1

6 107/1/2/2 Private Agriculture 0.01||Bapu S/o Tejiya singad
107/1/2/2

7 107/1/4 Private Agriculture 0.035(|Sohan S/o Bapu singad, Bapu S/o Tejiya
singad
107/1/4

8 107/2 Private Agriculture 0.066(|Sajan S/o Bheemsing singad
107/2

9 107/3 Private Agriculture 0.063(|Surmila D/o Lalsing singad Annu Widow
Lalsing singad Nitik S/o Lalsing singad
107/3

10 107/4 Private Agriculture 0.02|[Parmi D/o Bapu singad
107/4

11 108/1 Private Agriculture 0.027||Rakesh S/o Moji, Metta Widow Moji
108/1

12 108/2 Private Agriculture 0.144(|Kalu Bhunda Rajia Mathias Dinesh son of
Setan
108/2

13 108/3 Private Agriculture 0.017||Rakesh S/o Moji, Metta Widow Moji
108/3

14 108/4 Private Agriculture 0.052|[Rakesh S/o Moji, Metta Widow Moji
108/4

15 109/1 Private Agriculture 0.05|[Rakesh S/o0 Moji, Metta Widow Moji
109/1

16 109/2 Private Agriculture 0.14{|Setan S/o Sukuya
109/2

17 109/3 Private Agriculture 0.06|[Rakesh S/o0 Moji, Metta Widow Moji
109/3

18 110/1 Private Agriculture 0.09||Titu S/o Naru, Kasma S/o Naru
110/1
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15

19 110/2/1 Private Agriculture 0.065(|Bharat S/o Toliya dahma
110/2/1
20 110/2/2 Private Agriculture 0.052|[Ramsu S/o Toliya dahma
110/2/2
21 110/3 Private Agriculture 0.092(|Bhura S/o Lalachand
110/3
22 110/4 Private Agriculture 0.036|[Shantilal S/o Kalu dahma
110/4
23 110/5 Private Agriculture 0.13|[Bhura S/o Lalachand
110/5
24 110/6 Private Agriculture 0.038||Badu Widow Kalu dahma, Sunil S/o Kalu
dahma
110/6
25 110/7 Private Agriculture 0.049||Ansing S/o Kalu dahma
110/7
26 110/8 Private Agriculture 0.05|[Pappu S/o Kalu dahma
110/8
27 112 Government Rasta 0.421||Madhya Pradesh Government
112
28 113 Government Nala 0.019(|Madhya Pradesh Government
113
29 114/1 Private Agriculture 0.214(|Setan S/o Sukuya
114/1
30 11472 Private Agriculture 0.087(|Mukesh S/o Galiya
114/2
31 114/3/1 Private Agriculture 0.088||Dhulia dahma S/0 Khuman dahma
114/3/1
32 114/3/2 Private Agriculture 0.102(|Punjiya dahma S/o Khuman dahma
114/3/2
33 114/4 Private Agriculture 0.114{|Mukesh S/o Galiya
114/4
34 114/5/1 Private Agriculture 0.036||Dhulia dahma S/o0 Khuman dahma
114/5/1
35 114/5/2 Private Agriculture 0.094(|Punjiya dahma S/o Khuman dahma
114/5/2
36 115 Private Agriculture 0.526(|Mukesh S/o Galiya
115
37 116 Government Road 0.009(|Madhya Pradesh Government
116
38 173 Private Agriculture 0.01|[Pidiys S/o Nathiya singad
173
39 174 Private Agriculture 0.405(|Titu Widow Magan kharadi, Varsing S/o
Magan kharadi
174
40 175 Government Na.Ka. 0.014||Government
175
41 176 Government Road 0.954|[Madhya Pradesh Government
176
42 177 Government Aabadi 0.104|[Madhya Pradesh Government
177
43 185 Government Aaganbadi 0.078|[Madhya Pradesh Government
185
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44

187

Private

Agriculture

0.07

Mangli S/o Lalchand
187

45

188

Government

ka.ka

0.006

Madhya Pradesh Government
188

46

199

Government

Road

0.025

Madhya Pradesh Government
199

47

201

Private

Agriculture

0.828

Ganga Widow Virsing maida Kheema S/o
Virsing maida Kailsh S/o Virsing maida
Deetu S/o Virsing maida Deepchand S/o
Virsing maida Prakash S/o Virsing maida
Non-Transferable

201

48

203/3

Private

Agriculture

0.004

Abla Father Nathu Ratani Widow Nathu
203/3

49

203/4

Private

Agriculture

0.126

Hudiya S/o Vagu singad Non-Transferable
203/4

50

203/5

Private

Agriculture

0.399

Jaima S/o Vagu singad, Badiaya S/o Vagu
singad Non-Transferable
203/5

51

204

Private

Agriculture

0.339

Dalsing S/o Chhagan Mannu S/o Chhagan
Roopsing S/o Chhagan Amarsing S/o
Chhagan Singad Non-Transferable

204

52

205/7

Private

Agriculture

0.016

Pidiya S/o Pemla Pemla S/o Hakji singad
Non-Transferable
205/7

53

205/8

Private

Agriculture

0.035

Ballu S/o Pemla singad Non-Transferable
205/8

54

206

Government

ka.ka

0.009

Madhya Pradesh Government
206

55

207/1

Private

Agriculture

0.061

Vahdiya singad S/o Vajhing singad Non-
Transferable
207/1

56

207/2

Private

Agriculture

0.126

Humji singad S/o Vajhing singad Non-
Transferable
207/2

57

207/3

Private

Agriculture

0.178

Tola singad S/o Vajhing singad Non-
Transferable
207/3

58

208

Private

Agriculture

0.384

Fattu S/o Mangu Non-Transferable
208

59

209

Government

KA.KA.

0.093

Madhya Pradesh Government
209

60

210

Government

Nala

0.134

Madhya Pradesh Government
210

61

211

Private

Agriculture

0.641

Shanti Widow Narsing singad Kilu S/o
Napsing singad Thawariya S/o Napsing
singad Non-Transferable

211

62

212

Government

Rasta

0.013

Madhya Pradesh Government
212

63

213

Government

KA.KA.

0.586

Madhya Pradesh Government
213
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64

236

Government

Railway line

0.764

Government
236

65

237

Government

Na.Ka.

0.202

Madhya Pradesh Government
237

66

245

Government

Gothan

0.011

Madhya Pradesh Government
245

67

252

Government

ka.ka

0.004

Madhya Pradesh Government
252

68

253

Private

Agriculture

0.007

Jesu S/o Tajhig, Khimchand S/o Rajhig
253

69

254

Private

Agriculture

0.022

Galiya S/o Kaliya damar
254

70

255/1

Private

Agriculture

0.004

Prakash S/o Kaliya Badar S/o Kaliya
Thawari Widow Kaliya Dileep S/o Kaliya
Raju S/o Kaliya

255/1

71

256

Government

Road

1.938

Madhya Pradesh Government
256

72

257

Government

Gochar

0.251

Madhya Pradesh Government
257

73

258

Government

ka.ka

0.225

Madhya Pradesh Government
258

74

262

Private

Agriculture

0.19

Madi Widow Madu katara Makna S/o
Madu katara
262

75

263/3

Private

Agriculture

0.065

Tansing S/o Ralu damor Non-Transferable
263/3

76

263/4

Private

Agriculture

0.243

Dalsing S/o Ralu damor Non-Transferable
263/4

77

269/1

Private

Agriculture

0.005

Malsing S/o Somji damar Non-
Transferable
269/1

78

269/2

Private

Agriculture

0.063

Rajesh S/o0 Somji damar Non-Transferable
269/2

79

269/3

Private

Agriculture

0.068

Kalsing S/o Somji damar ¢ Non-
Transferable
269/3

80

270

Private

Agriculture

0.05

Rama S/o Dhuliya Non-Transferable
270

81

274

Government

Na.Ka.Ka.

0.247

Madhya Pradesh Government
274

82

275

Government

ka.ka

0.001

Madhya Pradesh Government
275

83

277/1

Private

Agriculture

0.183

Rama S/o Dhuliya Non-Transferable
277/1

84

277/2/1

Private

Agriculture

0.093

Toliya S/o Dalla
277/2/1

85

2771272

Private

Agriculture

0.146

Bhawaru S/o Balu Titiya S/o Balu Bhura
S/o Balu Sabbu S/o Balu Raju S/o Balu
277/2/2

86

278

Government

Nala

0.204

Madhya Pradesh Government
278
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87 279 Government Rasta 0.943|([Madhya Pradesh Government
279

88 280 Government Ka. Ka. 0.199||[Madhya Pradesh Government
280

Village: Mahuda

89 255 Government Nala 0.036||[Madhya Pradesh Government
255

90 273 Private Agriculture 0.231||Kaliya S/o Puniya
273

91 274 Government Ka.Ka. 0.194(|Madhya Pradesh Government
274

92 278 Private Agriculture 0.05|[Nathiya S/o Fatiya
278

93 279 Private Agriculture 0.055(|Lalit S/o Premsing, Rajesh S/o Premsing,
Gopalsing S/o Premsing, Punnibai Widow
Premsing, Jitendra S/o Premsing
279

94 280 Private Agriculture 0.021(|Valiya S/o Fatiya
280

95 283 Government Ka.Ka. 0.073(|Madhya Pradesh Government
283

96 284 Government Road 1.26|[Madhya Pradesh Government
284

97 285 Government Ka.Ka. 0.022(|Madhya Pradesh Government
285

98 286 Government Ka.Ka. 0.092(|Madhya Pradesh Government
286

99 287/1/2 Private Agriculture 0.044||Karansingh S/o Bhunda
287/1/2

100 287/2 Private Agriculture 0.084||Wiliyam S/o Kalsingh
287/2

101 287/3 Private Agriculture 0.035||Rakesh S/o Lalsing pramar
287/3

102 290 Private Agriculture 0.08||Kaliya S/o Puniya
290

103 291/1 Private Agriculture 0.062(|Munsing S/o Huka, Kalu S/o Jheetra,
Setan S/o Jheetra, Galla S/o Jheetra,
Bheema S/o Huka, Haliya S/o Huka
291/1

104 29172 Private Agriculture 0.041(|Jogadi W/o Bahdur mori
291/2

105 291/3 Private Agriculture 0.107||Munsing S/o Huka, Kalu S/o Jheetra,
Setan S/o Jheetra, Galla S/o Jheetra,
Bheema S/o Huka, Haliya S/o Huka
291/3

106 301 Government Rasta 0.01|[Madhya Pradesh Government
301

107 356 Government nala 0.003|[Madhya Pradesh Government
356

108 358 Private Agriculture 0.002|[Valiya S/o Humala, Kaliya S/o Humala,
Ballu S/o Kasna
358
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109 359 Government Ka.Ka. 0.119|(Madhya Pradesh Government
359
Village: Kundla
110 22/2 Private Agriculture 0.004(|[Ramchand S/o Jaliya Khadiya
22/2
111 23 Private Agriculture 0.037||Rajesh S/o Havsing, Dandi S/o Havsing,
khilu S/o Havsing, Duda S/o Havsing,
Bhawa S/o Havsing, Pappu S/o Havsing,
23
112 24 Government KA.KA 0.024(|Madhya Pradesh Government
24
113 25 Government KA.KA 0.055(|Madhya Pradesh Government
25
114 26/1 Private Agriculture 0.113(|Cheniya S/o Mansing, Kamtu Widow
Mansing, Meniya D/o Mansing, Ditiya
D/o Mansing
26/1
115 27 Private Agriculture 0.066(|Ramchand S/o Jaliya khadiya
27
116 3 Government Nala 0.115(|[Madhya Pradesh Government
3
117 39/9 Private Agriculture 0.001(|Galiya S/o Pitha Khadiya
39/9
118 4 Private Agriculture 0.31||Kailash S/o Himariya khadiya
4
119 40 Private Agriculture 0.005(|Lalchand khadiya S/o Saliya
40
120 43 Government Nala 0.248(|Madhya Pradesh Government
43
121 44/1 Private Agriculture 0.071||Narsing S/o Tajhig kharadi Non-
Transferable
44/1
122 44/2 Private Agriculture 0.079||Mesul S/o Tajhig kharadi Non-
Transferable
44/2
123 45 Government Nala 0.015(|Madhya Pradesh Government
45
124 49 Private Agriculture 0.007|[Jogadi Widow Jalu, Baapu S/o Jaalu
49
125 5 Private Agriculture 0.016(|Kailash S/o Himariya khadiya
5
126 50 Private Agriculture 0.231||Ramesh S/o Bhima
50
127 51 Private Agriculture 0.222(|Kamli S/o Bhima
51
128 52 Private Agriculture 0.247||Basanti D/o jhitra
52
129 53 Private Agriculture 0.41|[Basanti D/o jhitra
53
130 54 Private Agriculture 0.068||[Ramesh S/o Bhima
54
131 6/3 Private Agriculture 0.004(|Bhawa S/o Sawsing khadiya
6/3
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132

6/4/1

Private

Agriculture

0.005

Duda S/o Sawsing khadiya
6/4/1

133

6/4/2

Private

Residential

0.005

Duda S/o Sawsing khadiya
6/4/2

134

63/1

Private

Agriculture

0.023

Teja S/o Himariya
63/1

135

63/2

Private

Agriculture

0.045

Dinesh S/o Himariya
63/2

136

63/3

Private

Agriculture

0.114

Nursing S/o0 Himariya
63/3

137

64/1

Private

Agriculture

0.127

Maalji S/o Humji khadiya
64/1

138

64/2

Private

Residential

0.139

Dhanji S/o Humji khadiya
64/2

139

65

Government

Charnoi

0.017

Madhya Pradesh Government
65

140

66

Government

Rasta

1.513

Madhya Pradesh Government
66

141

67

Government

Na ka Patthar

0.001

Madhya Pradesh Government
67

142

76

Private

Agriculture

0.001

Kalsing S/o Roopa, Naarji S/o Roopa,
Dheeru S/o Roopa
76

143

77

Government

KA. KA

0.001

Madhya Pradesh Government
77

144

78

Private

Agriculture

0.045

Rajesh S/o Havsing, Dandi S/o Havsing,
khilu S/o Havsing, Duda S/o Havsing,
Bhawa S/o Havsing, Pappu S/o Havsing,
78

145

81

Private

Agriculture

0.051

Bahadur S/o Narsing khadiya Basu S/o
Narsing khadiya Malli Widow Narsing
khadiya

81

146

83

Private

Agriculture

0.024

Bahadur S/o Narsing khadiya, Basu S/o
Narsing khadiya, Malli Widow Narsing
khadiya

83

147

84/2

Private

Agriculture

0.044

Surtan S/o Dhanji
84/2

148

84/3

Private

Agriculture

0.016

Hurji Khadia Father Hawla Hursingh
Khadia Father Hawla Taarsing Khadia
Father Hawla Hakji Khadia Father Hawla
Teja Khadia Widow Hawla

84/3

149

85

Government

Nala

0.027

Madhya Pradesh Government
85

150

86

Private

Agriculture

0.263

Duwaliya S/o Naarsing Gopal S/o
Naarsing Nathi Widow Mangaliya Maina
Widow Naarsing Nepalsing S/o Naarsing
86

151

87

Government

Rasta

0.039

Madhya Pradesh Government
87

152

88

Government

Rasta

0.964

Madhya Pradesh Government
88
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153 89 Private Agriculture 0.243|[Veshiya S/o Sukla Charpota
89
154 90 Government Rasta 0.02||[Madhya Pradesh Government
90
155 91 Private Agriculture 0.007(|Pangla S/o Sakriya Parsing S.o Sakriya
91
Village: Kotani
156 1 Government Road 0.401(|Madhya Pradesh Government
1
157 2 Private Agriculture 0.013(|Limba S/O Vajiya
2
158 5 Government ka.ka 0.029||[Madhya Pradesh Government
5
159 6 Government Ka. ka 0.03|[Madhya Pradesh Government
6
160 7 Private Agriculture 0.025||Tolia father Ralu Khadia non-transferable
7

Total]| 24.341| |
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